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REVISED EXPORTAND IMPORT POLICY 1997-2002 *

TherevisedExportandimport(EXIM) and hoders  of intemationally recognised
Policy1997-2002wasannouncedbythe qualitystandardshavereceivedspecial
GovemmentofindiaonApril13,1998and incentves  in varous foms.  The threshad
thechangeshavecomeintoeffectfrom limitforExportPromotionCapital Goods
thesameday. TherevisedEXIMPolicyis (EPCG), expot and various trading  houses
inthecontextoftherecentslowdownin havebeenreduced.

India’s exportperformance, and has
accordinglyfocusedonimprovementof TheEXIMPolicy1997-2002hastried
export  competitiveness. tosimplifythe rulesandprocedures
gowenng Ides foegn tade Tots e,

Therevised EXIMPolicy 1997-2002 variousmeasureshavebeeninitiatedto
ams at furthering India’s movetowards a  delegatepowerstothedecentralised
liberalisedtrade regime. Nearly 340 authoritiesinissuingand modifying
restricted import  items have been shifted licencesandatherincentiveschemes.
fromthe Restricted Listtothe Open Exportersandimportershavealsobeen

General List There are aso proposals 1o givengreaterautonomiesincomplying
shit oetan  fems fom the Restided  List with operational requirements and

tothe Special ImportLicence List. procedures.

Quantitativerestrictionsandlicensing

requrements  for some of the export items Steps have been taken in the Poicy to

havealsobeenrelaxed. impoe  infrastuciural fadiies as wel

Special incenves  have been extended for

Inordertoneutralisetheeffectsof the seting up and functioning of private

indirecttax on exports, the Duty bondedwarehousesforbothimportsand

ExemptionPassBook(DEPB)rateswould exports. Time bound programmes have

now indude  specal customs duty over and been framed for computerisation of

abovethe basic customsduty. The Directorate Generalof Foreign Trade

emphass of the curent  poicy revson has (DGFT)dfficesandinterlinkingofmajor

beentomove towards atrust-based officesof DGFTwiththecustoms. This

systemwherebyissuance of advance would facilitate Electronic Data

licencestoallstatusholdershavebeen Inerchange (EDI).

made automatic on the basis of

informationfumishedbythem. Exporters MajorfeaturesoftherevisedEXIM

of agricuttural and alied products, gems Poicy 19972002 and its differences with

andiewellery,electronicsandsoftware, theearlierpolicyframeworkhavebeen

projectgoods, pharmaceuticalproducts presented in the foloning  table.

* Prepared in the Division of International Trade, Department of Economic Analysis & Policy.
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MajorFeaturesoftheRevisedEXIMPolicy1997-2002
Scheme/Procedure F eaues Pior t te Features Efiected  through
Curent  Revision the Cument Revision
Duty Exemption Scheme
CreditRatesunderDuty DEPBrates were calculated Specialcustomdutywould
Exemption Pass Book (DEPB) on the basc customs duties alsobetakenintoaccount

Scheme

Advance Licences with
Actual  User Condiion

Duty Exemption under
Advance Licences with
Actual  User Condiion

Advance Licences to BExport
Houses and Different forms
of Tradng Houses

Limits for Import of
MandatorySpare

Limits Relatedto DEPB
Scheme

ExportPromotionCapital
Goods (EPCG) Scheme

Threshold LimitforZero
Duty Scheme

ay

Required minimumvalue
addion  of 33 per cent

Suchlicencesissuedto
manufacturer/merchant
exporterswere exempted
frompaymentofcustoms

diy

Issuanceofsuchlicenses
were not automalic.

Not exceeding 5 per cent of
te d vae o te kene

TimelimitforfiingDEPB
cdaim was 90 days.

Amaximumof10shipping

bls coud be submited per
application for  postexport
DEPB Scheme.

Rs.20croreormorefor
electronics, garments,

or caokig tee raEes

Valueadditionhastobe
podie

Suchlicencesissuedto
manufacturer/merchant
exporters have been
exemptedfrompaymentof
customs duty and anti

dumpingduty.

Issuanceofsuchlicenses
havebeenmadeautomatic
anddeficiencies, ifany,
wouldberequiredtobe
compled  wih  afier  issuance
o te bene

Notexceeding10percent
dted wWe o te e

TimelimitforfiingDEPB

dam rased to 180 days.
The maximum number of
g b per goplcaion
for post-export DEPB
Schemeraisedio25.

Rs. 1 coe o more.

(Continued)
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(Continued)

Scheme/Procedure F eaues Pior t te Features Efiected  through
Curent  Revision the Cument Revision
ThresholdLimitforZero sports goods and food
DutyScheme(continued) processiy sedors.
Rs.5crore ormorefor Rs. 1 coe o moe.
agriculture andallied
200
Rs.20croreormorefor Rs. 10 lakh or more.
oiwere  sedor.
FulfilmentofObligation Suchobligationscouldbe Overandabovetheearlier
underEPCGLicence fulfled only by expot  of Sheme, epaies  can il
goods manufactured or the obligation through  the
processed by the use of the exportofgoodsproduced
capitalgoodsimported through further  processing
undertheScheme. toaddvalueonthegoods
somanufactured. However,
insuchcasestheexport
obligationwould stand
enhancedby50percent.
hpat o o5 Fdues  Des Suchimportshadtobe Suchgoodsimportedunder

and Moulds under EPCG
Scheme

Huctuation of CIF Vaue of
GoodsimportedunderZero
DutyEPCG Scheme

Export Oriented Units

(EOUs) / BExport Processing
Zones(EPZs)

Net Foreign Exchange
Eanng for Agicuua ad
Aied Sedor EOU EPZUnis

eitherexportedbackor
could be retained on

payment of duty.

For ay vadion i te vae
ofsuchimportsfromthe
fcenced amount, exporters
hadtoapproachthe DGFT

for comespondng  change in
eqot  ddgaion

Minimum net foreign
exchangeeaminghadtobe
20 per ot

EPCG Scheme can be
retained by exporters

wihout paying the duty.

Therewouldbeautomatic
approval with  comesponding
change in exot  obigation

f suh dueios ae Ypbo
10 per cent of the licenced
e

Minimum net foreign
exchangeeaminghastobe
podie

(Continued)
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MajorFeaturesoftheRevisedEXIMPolicy1997-2002 (Continued)
Scheme/Procedure F eaues Pior t te Features Efiected  through

Curent Revison

the Curent Revison

Permissible Saleinthe
Domesic Taif Area (DTA)

Export House (EHY Trading
House(TH)/Star Trading
House(STH)/SuperStar
TradingHouse(SSTH)

Threshad  Limis

Exports Made in Indian
Rupees

Double Weightage for
Poet  Bxorts

Ifnetforeignexchange
eamings as a percentage  of
epots weslkss than 15 per
centthenDTAsalewasnot
aloned

70 per cant

Such imis  on the bass of
average FOB value of
exports made during
precedingthreelicensing

years were as foons:

EH- 20 crore
TH-100crore

STH-500crore
SSTH-1,500crore

Nogpedic  provison

Nosuchscheme.

Ifnetforeignexchange
eamings as a percentage  of
exportsbecomeslessthan
10percentthenDTAsale
would not be allowed.

Q0 per cat over apeiod of
5yeas for eedronc goods
and 8 years in other goods.

Theselimitshave been
reviseddownwardsinthe

fovg  way:

EH- 125 croe
TH- 625 crore
STH-3125crore
SSTH- 925 crore.

There have been reductions
ntesdd s  dded by
dhe aemn as wd

Theseexportsalongwith
exportsinfreeforeign
exchangewouldbetaken
o account for te pupose

o recogriion

Doubleweightageinterms
ofvaluewouldbegivento

poed  exqots

(Continued)
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(Continued)

Scheme/Procedure

F eaures Prior to the
Curent Revison

Features Efiected  through
the Cument Revision

ImportProcedures

Importof Trimming and
Embellishments in
Passenger'sBaggage by

Bpoters

Re-import of Goods
RepairedAbroad

ImportofMachineryand
Equpments Used in  Proects
Abroad

GemsandJewellery

WastageNorms

ReplenishmentLicensing
Scheme

Eighily for Bk Licenoes
forOverseas Companies
wih Banch Ofices n Inda

Ths wes nat dloned eafer
wihout aleence

Thiswassubjecttothe
satisfaction o te customs
auoty.

Such items and accessories
wo 15 pacet o ther o

value couldbeimported
withoutalicencebythe

Thesewerelinkedtovalue

These Schemes were

oied D gid jwelies

No such provision.

Exporters can import
trimming and
embellishments in

passengerbaggagewithout
alee

Suchclauseshave been
removed.

The Imt  has been inaeased
to 20 per cent of ther cf
e

Wastage normshavebeen
deinked  fom valle addion

Such Schemeshave been
extendedtosilverand

paium  pneleties as wel

Anyoverseascompanywith
itsbranchofficeinindia

whose annual average
tumover in damonds during
te pecedng tree ledy
yeas 5 mt ks ten Rs 150
core are eigble for such
ees

(Continued)
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MajorFeaturesofthe Revised EXIMPOolicy1997-2002 (Continued)
Scheme/Procedure F eaues Pior t te Features Efiected  through
Curent  Revision the Cument Revision
ValueAdditionNorms Minimum value additon  for Valueadditionnormshave
cifferent caegoies ranged been revised on te bass of
between10percentto25 inputoutputanalysisand
per ot minimum value addiion  for
different categoies  would
range between 3 per cent to
15 per cent
Blectronic Secor
SIL entitlementtothe 15percentofnetforeign 25percentofnetforeign
Licence Hoders under DEPB  exchange eamings. exchange eamings.
Setting up of Private
BondedWarehouses
For Imports Pemittedtoimportgoods Permittedtoimporteven
which were importable cerain Negaive List iems
de foy o udk 9s fr for supply against spedic
spp_iy agandt S, wherever lcences, whenever requied
requied
For Bxqorts Nosuchscheme. The supplies made by

Movement of Export
Consignments

Nogoedic  provison

domesic suppies o these
bondedwarehousesagainst
payments in foreign
exchangewouldbetreated

as physcd eqots.

Consignments of items
allowedforexportswould

not be withheld/delayed by
anyagencyofthecentral

dae govemment  In case of
any doubt, the authorities
concermedmayaskforan
undertaking from the

equE.

(Continued)
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MajorFeaturesofthe RevisedEXIMPalicy1997-2002 (Concluded)
Scheme/Procedure F eaues Pior t te Features Efiected  through
Curent  Revision the Cument Revision

AuthoritytoIssue and

Modify TermsofLicences
The power o issue licences Thepowertoissuealmost
and modfy ther tmMms were a types of epat / impat
inmanycasesconfinedto licencesandauthorityto
te oeniraksed auhaiies modify theirtermshave
been decentralised.
QualityStandards SIL were rewarded to Suchrewards have been
manufacturers/processors extendedtotheholdersof
who acquired 1ISO 9000 WHO-GMP, HACCP and
(series)orIS/ISO9000 ISO-14000 certificate
(series)  qually  slandards. holders. These Schemes

This, however, did not wouldalsocoveron-site

SEMES




